
(HIGH couRT oF ASSAM, NAGALAND, MrzoRAM nruo nnuruIcHnr- nRADESH)

From

To,

NO. HC.VII-6/1999/7603/A

Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Abdul Haktm,
Member,

MACT No. 3, Kamrup (M),
Guwahati, Assam.

^IDated cuwahati the f I nrOrrU zOzf

Station leaye permission.

Your tener No. MACT No.3l2o23l49O dtd. 09.08.2023.

Sub:

Ref:-

Sir,

With reference to the above, I am directed to inform you that you
have been granted station leave permission, with the official vehicte, at own
co+ from the morning of 12.08.2023 till the evenang of 13.0g,2023.
Further, the Member, MACT No. l, Kamrup (M) and in his absence the Member,
MACT No. 2, Kamrup (M) wourd remain in charge of your court and office in your
absence.

Yours faithfu y,

sL/-
JT. REGISTRAR (WGILANCE)

Memo NO. Hc. vu_6/1999/7603(A)/dated 
121_ og- 73

Copy to.

,y'. nu Project Manager, Gauhati High Court.
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